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*895. DR. BUOY MONDAL: Will 
the Minister of HEALTH AND 
FAMILY WELFARE be pleased to 
state:

(a) whether rural people do not get 
as much medical aid as people in 
Indian cities;

(b) whether inter alia, it is a fact 
that Allopaths are not interested to go 
to villages for the reason that the 
return is so little compared to invest
ment in training in Allopath;

(c) if so, whether Biochemic is 
considered a system to fill up the gap 
lor it and would take short time and 
little money in training a student; 
and

(d) whether a full-fledged Bioche- 
mic Hospital is being run in or around 
Madras?

THE MINISTER OP HEALTH AND 
FAMILY WELFARE (SHRI RABI 
RAY): (a) Yes, Sir, the medical faci
lities in rural areas are less in com
parison to the facilities in urban 
areas.

(b) There is reluctance on the part 
of allopathic doctors to settle in rural 
areas for various reasons which 
include inadequacy of facilities, like 
housing, schooling, communications, 
electricity, etc.

(c) Biochemic system is a part of 
the Homoeopathic system, and homo
eopathy has been recognised as one 
of the scientific systems of medical 
care in the country and ha* been one 
of the recognised systems under the 
Rural Health Scheme.

(d) There is a full-fledged Homo
eopathic College with attached 
hospital facilities in Madras City.

DR. BIJOY MONDAL: The Govern
ment of India, Ministry of Health, 
introduced Community Health Work
ers scheme in the whole country for 
extending facilities of treatment to 
the rural people, but we have found
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that thfe scheme is almost a failure 
and the village people are denied of 
the right to choose a person according 
to their choice and they are pressurise 
ed by political leaders and political 
organisations. So, may I know from 
the Hon. Minister whether he wiU 
enquire into the matter and take 
steps so that the scheme may be 
implemented properly as per the 
guidelines given by the Ministry cf 
Health?

SHRI RABI RAY: I do not agree 
with the Hon. Member when he says 
the scheme has been a failure. The 
scheme has 'been welcomed by the 
rural population. If he has any spe
cific suggestion to make, I can consi
der it.

DR. BIJOY MONDAL: The Com
munity Health Workers are trained 
in the Allopathic system. May I 
know from the Hon. Minister whe
ther he is also going I? train all the 
Community Health Workers in Homo
eopathic and Biochemic system also?

SHRI RABI RAY: The Community 
Health Worker is not a Doctor; nor is 
he a Government servant. He iff 
given some training for three months 
and we given him a Chit. Both 
Homoeopathic and Allopathic as well 
as Ayurvedic medicines are given to 
him.

SHRI A. SUNNA SAHIB: What
facilities are being made available in 
the rural areas so that these medical 
practitioners who are without 
employment can go there and work, 
because after becoming medical 
graduates they find it difficult to get 
themselves employed. Will the hon. 
Minister see that in the rural areas 
all the facilities of the urban areas 
are made available to these medical 
practitioners who go there?

MR. SPEAKER: It is difficult.
SHRI , RABI RAT: The Govenv

ment has decided about the minimum 
need programme; and we are going 
ahead with that; and the minimum
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need programme; and we are going
ahead with that; and the minimum 
need programme will ensure that the 
doctors will be persuaded to go to the 
villages. And the minimum need 
programme is a must to that.

SHRI SHAMBHTJ NATH CHATUR- 
VEDI: The Biochemic system is a
very simple and elementary system. 
It would be much better if a little 
background is given to the Communi
ty Health Workers so tint they can 
give  immediate relief in minor ail
ments. WilJ the hon. Minister con
sider this aspect of the matter and 
include in the training course extra 
instructions in the Biochemic system?

SHRI RABI RAY: It is part of the 
homoeopathic system of medicine. 
According to the Homoeopathic Cen
tral Council Act, the *orm of homo
eopathy has been defined as follows: 
homoeopathy means homoeopathic 
system of medicine and includes the 
use of Biochemic medicine; and we 
are laying a great stress on that also.
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Licensing Policy

*m . SHRI MANORANJAN BHA- 
KTA: Will the Minister of SHIPPING 
AND TRANSPORT be pleased to 
state:

' • '■  whether .G#yfe*a<£ttt/^vaware 
thtit the preheat liben îng policy Is

authorising and benefitting only three 
shipping companies;

(b) if so, what is the reaction of 
Government;

(c) in view of the fact that foreign 
flag vessels take away cargo from 
Indian Ports and small shipping com
panies remain idle without cargo 
which is detrimental to the national 
economy—whether Government will 
review the whole question; and

(d) if yes, when and if not, why 
not, state details?

THE MINISTER OF STATE IN 
CHARGE OF THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM): (a) and (b). It is not 
correct to say that the present licens
ing policy is authorising and benefit
ting only three shipping companies. 
Licences are granted after proper 
scrutiny to Indian vessels for coastalt 
overseas liner and tramp and inter
national cross trades under Section 
406 of the Merchant Shipping Act, 
1958. The licensing policy is aimed 
at ensuring that employment of 
Indian vessels in India's overseas 
trades is so regulated that Indian 
vessels are gainfully employed and 
Indian Shipping Companies do not 
compete with each other to the 
detriment of overall Indian shipping 
interests.

(c) and (d). Some small Indian 
shipowners had made a request that 
they should be allowed to operate 
on certain additional overseas routes 
on the plea among others, that foreign 
shipping companies are taking Indian 
cargo. The matter was reviewed by 
the Government recently and it was . 
agreed that small shipowners may be 
permitted to operate on the following 
routes provided their vessels ate 
technically suitable for such opera
tion:—

(1) India/China.
(2) West Coast of India/Red 

Sea.

Africa and WeSi Africa.




